RAJYA SABHA
Thursday, Tth March, 2013/16th Phalguna, 1934 (Saka)

The House met at eleven of the clock,
MR. CHAIRMAN in the Chair.

OBITUARY REFERENCE

MR. CHAIRMAN: Hon. Members, it is with a sense of utmost grief that I
refer to the sad demise of Mr. Hugo Chavez, President of the Bolivarian Republic
of Venezuela on 5th March, 2013. President Hugo Chavez’s indomitable spirit shone
while dealing with challenging national issues as well as difficult personal
circumstances. He always strived towards the betterment of the underprivileged masses.

India cherishes the special bond of friendship that was greatly strengthened during
the charismatic leadership of President Chavez.

The House joins the leadership and the people of Venezuela in mourning the
passing away of Mr. Hugo Chavez, President of Venezuela and conveys deep
condolences to his family.

I request Members to rise in their places and observe silence as a mark of
respect to the memory of the departed.

(Hon. Members then stood in silence for one minute)

ORAL ANSWERS TO QUESTIONS
*141. [The questioner (Shri Ram Kripal Yadav) was absent.]

MR. CHAIRMAN: Question No. 141. The questioner is not present. Let the
question be answered and then we will have supplementaries.

Status of Aadhaar Card Scheme

*141. SHRI RAM KRIPAL YADAV: Will the PRIME MINISTER be pleased

to state:

(a) the status of Aadhaar Card Scheme;
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(b) whether all citizens have been given Aadhaar Card, so far;
(c) the amount that has alrcady been spent on this Scheme;
(d) the completion schedule for this Scheme; and

(¢) the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF PLANNING
(SHRI RAJEEV SHUKLA): (a) to (¢) A Statement is laid on the Table of the

House.
Statement

(@) 28,78,41,507 Aadhaar Numbers have been generated as on 28.02.2013.

State-wise details are given in Statement-I (See below).
(b) No, Sir.

(¢) The year-wise ecxpenditure on the Aadhaar project has been as

under:—

Year Actual expenditure

(in crores)

2009-10 26.21

2010-11 268.41
2011-12 1187.50
2012-13 887.57

(as on 31.01.2013)

TortaL: 2369.69

(d) and (¢) The Unique Identification Authority of India (UIDAI) has
been mandated to generate and issue unique identification numbers (Aadhaar) to all
the residents of India. Issuing Aadhaar numbers and updating the resident data
is a continuous exercise since new residents have to be enrolled and residents
alrcady enrolled neced to update their demographic and biometric data from
time to time. As such it is not possible to indicate any completion schedule for
the Scheme.
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Statement-1

State-wise details of Aadhaar Numbers generated as on 28.2.2013

Planning Commission

Unique Identification Authority of India
Aadhaar Number generated upto 28.2.2013

S1. Name of State/UT Aadhaar generated (since inception
No. till February, 2013
1 2 3

0l1. Jammu and Kashmir 54,394
02. Himachal Pradesh 51,26,517
03.  Punjab 1,33,82,312
04.  Chandigarh 7,67,292
05. Uttarakhand 10,37,391
06.  Haryana 42,89,971
07.  Delhi 1,28,95,055
08. Rajasthan 1,49,80,387
09.  Uttar Pradesh 1,01,35,469
10.  Bihar 22,36,872
11.  Sikkim 4,88,458
12, Arunachal Pradesh 999
13.  Nagaland 2,063,335
14.  Manipur 6,33,564
15. Mizoram 8.571
16,  Tripura 29,59,002
17. Meghalaya 1,193
18. Assam 23,944
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1 2 3
19. West Bengal 1,26,06,265
20.  Jharkhand 1,33,62,518
21.  Odisha 59,52,942
22, Chhattisgarh 3,772,862
23.  Madhya Pradesh 1,84,65,056
24.  Gujarat 82,22,725
25. Daman and Diu 1,36,042
26.  Dadra and Nagar Haveli 29,768
27, Mabharashtra 4,85,00,979
28. Andhra Pradesh 5,36,74,665
29.  Karnataka 1,90,04,757
30.  Goa 12,15,852
31.  Lakshadweep 45,618
32. Kerala 2,29,62,937
33.  Tamil Nadu 1,28,53,142
34.  Puducherry 9,90,796
35. Andaman and Nicobar Islands 1,59,821
GranD ToTAL: 28.78.41,507
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SHRI P. RAJEEVE: Sir, Aadhaar is one of the major schemes of the Government,
and it is supposed to be on the basis of the UID Bill, which is unanimously rejected
by the Parliamentary Standing Committee. That means, this major scheme, namely,
the Aadhaar Card Scheme, actually, has no legislative backing. There are several
apprehensions with regard to the privacy of the citizens and the misuse of the data.
While implementing the Aadhaar Card Scheme whether the Government is ready to
take steps to ensure the privacy of the citizens and the data collected for this Aadhaar
Card arc not misused, and whether it is ready to come with a new Bill to give

legislative backing to the Aadhaar Card Scheme.

SHRI RAJEEV SHUKLA: Sir, we have made the provisions by which privacy
of the citizens is hundred per cent ensured. The instructions have been given and

the UIDAI is working on those lines.

Sir, as far as the Bill is concerned, it had been referred to the Standing Committee.
The Standing Committee had made certain observations. After that, the hon. Prime
Minister has constituted a GoM, which is going through it. The moment the GoM’s

report is there, then, we will discuss about the Bill
Shortage of houses in the country

*142. SHRI C.P. NARAYANAN: Will the Minister of HOUSING AND URBAN
POVERTY ALLEVIATION be pleased to state:

(@) the number of families and individuals in the country who do not have

any house to live in their own native place or place they are staying for a living;

(b) the number of families which do not have their own houses and out of
those which can not afford to have them; and



